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(c) The fertilizer, unloaded at 
Bombay Port, is received at S~ndar­
nagar. This is the nearest town in 
the project area (Mandi District) to 
the Northern Railway for which it 
aerves as out agency. Sundarnagar 
bas better storage facilities than other 
town and i. also the headquarters of 
the German Team. A. it is well con-
hected with other block areas by roacl, 
distribution of fertilizers from 
Sundarnagar is very convenient. No 
fertilizer has remained unutilised 
either at Sundarnagar or any o~har 
project area. Articles imported from 
West Germany under the Agreement 
witb the West German GO'lerument 
are to be used exclusively for the 
14andi Project. 

LoaIl for MI.. R. AkooJe, ladwet 
aDd Co. 

25'72. SbrimaU Savltr I N1nlll: Will 
the Minister of Transport. Aviation, 
8blppinr aDd Tourism be pleased to 
.tate: 

(a) the amount of each loan IfBnted 
by the Shipping Development Fund 
Committee to MIs. R. Akoojee, Jadwet 
and Co. (P) Ltd. for purchpsing ships 
and the date of grant Of each luch 
loan; 

(b) the number of instalmenta and 
the amount since repaid by the Com-
pany; and 

(c) the number and amount of 
Instalments not paid .0 farT 

Tbe Minister of Tra...,.,rt, A vlatloa, 
8b1pplDr aDd Toortsm (Sbrl S;aIlJ:va 
Reddy): (a) to (c). A sUteruent 
.ivln. the requisite Information Is 
laid on the Table of ~e Houl~ 
[Placed in Libra"J/. See No. LT-58391 
.1. 
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Dam Dam AIrport Tenalaal Balldlq 

157~ Dr. "aell S.: 
Sbrl DIDo BbattacbuJD: 
8brl Prabllat Kar: 

Will the Minister of TraII,.,.rt. 
Aviation, SbiPPID, aad ToorIsa be 
pleaaed to .tate: 

Ca) the progress made In the CUD· 
-'ruction of the terminal building at 
Dum Dum AIrport; and 

Cb) wben It II Jlkel7 to be com-
pleted? 

The MbIIIIter 01 State .. tile JIIdf. 
tl')' of Transport aDd Avlatloa CSbrI 
C. M. Poenacba): Cal The pU. 
foundation has already been complet-
ed. 31 oer cenl of the .uperstruct ..... 
had been completed by the eDd of 
l'ebruU7. 1 ... 
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(b) The work is Ukely to be com-
pleted by the middle of 1967. 

FertUlzel' plaats III Cooperative seetor 

m5. Sbrl M. Malalehaml: Will the 
Minister of Food. AgrlcaJtare. Com-
mualty Denlopm.at aDd Cooper."oA 
be pleased to state: 

(al whether a techno-economic 
feasibility study Of startinj! fertilizer 
plants under the cooperative sector 
has been undertaken; and 

(b) if so. the result thereof? 

The DepatJ MlaI!lter III tile Mlall-
try Of Food, Alricalta.e, C __ 1tJ' 
Denlopmeat and CooperaUoa (SbrI 
Sbyam Dbar Misra): (a) The U.S.A. 
A.I.D. have been requested to arranae 
a techno-economic feasibility study 
for selting up a fertilizer factory In 
the cooperative lector. 

(b) Does not arise. 

Application for Rnewat of MaaactaI 
Director'. Contract III MIs. ItOcbe 

Products IJmlted, Bomb.ly 

15'18. Sbrl Bam Sewall Y .... : 
8ul KIIdaea PattDa7ak: 

Will the Minister of Llw be pleased 
to .tate: 

(a) whether an application tor the 
renewal Of senice contract Of one 
Mr. R. W. L. Callaghan, Managing 
Director of Roche Products Ltd. Bom-
bay Is still pending with Government.. 

(b) whether Government are aware 
of th antecedents of this gentleman 
who was the employee of Scotland 
Yard in London lor spying activitiu 
and whose anti-India attitude has 
been frequently reported In the newI-
paper 'Maratha' Bombay of 21st and 
23rd March, 1964; 29th January, 30th 
April and 22nd May, 1965; aad 

(c) if 10. the action taken by Gov-
ernment on his application? 

TIl Mlulster of Slate Ia tho Minta-
tI7 of Law (SbrI C. a. PaUalllll 
1lamaD1: (a) No. 

(b) The report. reterred to have-
come to the notice ot the Company 
Law Board; 

(c) After carefully considering all 
the tacts and circumstances 01 the 
case. in consultation with the appro-
priate authorities. It was found that 
apart from a charge of over ,mvcic-
Ing by the Company which is under 
investigation, no complaint against Mr. 
Callaghan has been substantiated. The· 
Company Law Board has, therefore, 
approved the re-appointment of Mr. 
R. W. L. Callaghan as the Managing 
Director of the Company on existing 
terms for a limited period of one year 
only upto the 29th November, 1966 as 
against a period Of flve years, for 
which approval was sought for by the 
company. A condition has also been 
Imposed that Mr. Callaghan's further 
continuance as Managing Diretcor ... ·ID 
require fresh approval of the Company 
Lay Board. 
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